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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 1233 of 2024

In the matter of:

News Item titled "Heavy metals in PM 2.5 New Study reveals air
quality concerns in East Delhi" appearing in the Times of India dated

29.09.2024

REPLY AFFIDAVIT ON BEHALF OF RESPONDENT NO. 3
CENTRAL POLLUTION CONTROL BOARD (CPCB) IN
PURSUANT TO ORDER DATED 06.02.2025 PASSED BY THIS
HON’BLE TRIBUNAL.

MOST RESPECTFULLY SHOWETH:

1.  That this Hon’ble Tribunal has taken up Suo Motu cognizance in
the instant matter which is based on the news item titled "Heavy metals
in PM 2.5 New Study reveals air quality concerns in East Delhi"
appearing in the Times of India dated 29.09.2024”

2. That the Hon’ble NGT (PB) in the matter of OA No. 1233 of
2024 titled "News Item titled "Heavy metals in PM,s New Study
veals air quality concerns in East Delhi" appearing in the Times of

diandated 29.09.2024”, issued an order dated 06.02.2025, wherein

RY 7 :\;;ﬁér go\ 2 inter alia states that:
ARED | UELh

3 ,v"\lg.'.“ffﬁﬁ?'ﬁ ent No. 3, CPCB has filed the reply, but has not clearly

ted upon the monitoring of the aforesaid heavy metals, i.e.,
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chromium, copper, zinc and molybdenum nor giving any reasons for

not monitoring. Same is the position in respect of the reply of PPCB.

3. Therefore, in pursuance to this Order dated 06.02.2025, the
Respondent CPCB herein humbly submits as follows-

a. That the National Ambient Air Quality Standards (NAAQS)
notified under the Environment (Protection) Act, 1986, takes into
account long term exposure to air pollution based on annual
norms or brief exposures through 01/ 08/ 24 hourly standards for

12 parameters which are-

i. Sulphur Dioxide (SO2),
ii. Nitrogen Dioxide (NO2),
iii. PM10,
iv. PM2.5,
v. Ozone (03),
vi. Lead (Pb),
vii. Carbon Monoxide (CO),
viil. Ammonia (NH3),
ix. Benzene (C6H6),
x. Benzo(a) Pyrene (BaP), QOT A ﬁ?),\
xi. Arsenic (As) and
xii. Nickel (N1)).

A Copy of National Ambient Air Quality Standards
Notification No. B-29016/20/90/PCI-1 dated 18" Novem

enclosed at Annexure-I.
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b. That the methods for monitoring air pollutants have also been
stipulated under NAAQS. That the monitoring of notified air
pollutants is conducted through Manual and Continuous Ambient

Air Quality Monitoring Stations (CAAQMS).

c. That the heavy metals i.e., Chromium, Copper, Zinc, and
Molybdenum, are not included among notified parameters under the
NAAQS and, therefore, are not monitored in ambient air through the

ambient air quality monitoring network.

d. It is humbly submitted that, countries/agencies such as United
States Environment protection Agency (USEPA), the European Union
(EU), Mexico, Canada, Brazil, Australia and Japan and World Health
Organization (WHO) have not proposed standards / guideline level for
Chromium, Copper, Zinc and Molybdenum.

e. That the metal parameters mentioned in the ambient air quality
standards / guideline level prescribed by various agencies/countries,
are tabulated in Table 1.

Table 1: Metal parameters mentioned in the ambient air quality
standards / guideline level prescribed by various agencies/countries.

Sr. No. | Country/Agency Metal Parameters
1. India Lead (Pb),
Arsenic (As) and
Nickel (Ni).
2. World Health None
Organisation

(WHO) - Global

Air Quality
bl uidelines-2021
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3. U.S. Environmental Lead (Pb)
Protection Agency
(US EPA)
4. European Union Lead (Pb),
(EU) Arsenic (As),
Nickel (Ni1), and
Cadmium (Cd)
- A Japan None
6 Australia Lead (Pb)
Brazil Lead (Pb)
8. Canada Lead (Pb)
9. Mexico Lead (Pb)

f. The mean values of the metals, Zn, Cu, Mo and Cr reported in the study
referred in  the news article (Lal et al 2024,
https.//doi.org/10.1080/00207233.2024.2405443) ranged from 119.9 to
1364.5 ng/m’, 112.8 to 1614.5 ng/m3, 40.6 to 376.3 ng/m* and 68.7 to
244.4 ng/m’® respectively. The reported values have high variation
e.g., Zn (379.3 + 1094.2 ng/m3, 1364.5 + 2205.3 ng/m?), Cu (426.0 +
771.6 ng/m®, 1614.5 £ 2304.9 ng/m*), Mo (123.0 £ 306.3 ng/m?, 376.3 +
563.1 ng/m?) expressed in mean + standard deviation.

g.Further, it is humbly submitted that as per the information available at
URL: https://www.ontario.ca/page/ontarios-ambient-air-quality-criteria,
the Ontario Ministry of the Environment (MOE), Canada, has developed
the Ambient Air Quality Criteria (AAQC) which are most commonly

RAJ KAMAL ARYA \
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The AAQC is not a regulatory value, however, it is a\¢ Refedeion b3

!
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the environment. AAQCs are used to assess general (ambient) air quality
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resulting from all sources of a contaminant to air. The AAQC values for Zn,

Cu, Mo and Cr are tabulated in Table 2:

Table 2: AAQC values for Zn, Cu, Mo, and Cr laid by Ontario Ministry
of the Environment (MOE)

Sr. No. Metal AAQC((ng/m3 Averagi
) ng Time
1. Zinc 120 24-Hour
2, Copper 50 24-Hour
3. Molybdenum 120 24-Hour
4. Chromium
a. Chromium compounds 0.5 24-Hour
(metallic, divalent and
trivalent forms)
b. Chromium compounds 0.00007 Annual
(hexavalent forms; CrVI)

Note: 1 pg/m*= 1000 ng/ m3

Source: Human Toxicology and Air Standards Section, Technical Assessment
and Standards Development Branch, Ontario Ministry of the Environment,
Conservation and Parks (MECP). 2020. Ambient Air Quality Criteria. MECP,
Toronto, ON, Canada.

4. In view of above, it is humbly submitted that the findings of study referred
in the news article (Lal et al. 2024,
https://doi.org/10.1080/00207233.2024.2405443) are showing indicative

presence of metals (Zn, Cu, Mo and Cr) in ambient air.

5. That the answering respondent no. 3 craves leave of this Hon’ble Tribunal

RAKAMAL FRYF

W




6. That, in the light of the above submissions, it is respectfully submitted that
this Answering Respondent, i.e., CPCB, shall abide by any order(s) or
direction(s) passed by this Hon’ble Court in the instant OA.

&=

(Aditya Sharma)
Scientist ‘E’
Central Pollution Control Board
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 1233 of 2024

In the matter of:

News Item titled "Heavy metals in PM 2.5 New Study reveals air
quality concerns in East Delhi" appearing in the Times of India dated

29.09.2024

AFFIDAVIT

I, Aditya Sharma working as Scientist ‘E’ in Central Pollution

Control Board, Parivesh Bhawan, East Arjun Nagar, Delhi, the

Respondent No. 3 in the above matter, do hereby solemnly affirm,

declare on oath and state as under: -

1. That I, the deponent herein is authorized representative to
represent the Respondent CPCB in the present case, and as such, [ am
well conversant with the facts and circumstances of the present case
on the basis of the information derived from the official records, and
hence, I am competent and authorized to verify, sign and swear this

affidavit on behalf of the Respondent CPCB.

AMAL ARVA \

2.  That the accompanying reply may be read part and page¢l l}"f/

present affidavit.
Req»!. No. ; “h.lu‘Ju

3. That the accompanying reply has been drafted and filed under
my instructions and authority the contents thereof are true and correct
on the basis of the record maintained during ordinary course of

business of CPCB and available records and documents and the
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contents of the same are read over and explained to me and are not

i

DEPONENT

e vt / Aditya Sharma

#mfrar ' [Scientist "E"
ey Srep oy

repeated herein for the sake of brevity.

Cantral Pollution Control Board
g, TG 2 Y AT, T WY
Env ~limate Change, Govt. of India
VERIFICATION == A% a:g!ﬁ =TT
arivo st 1 ast un Nagar
Delni-110032

Verified at New Delhi on this day of _{ 111Y 9(2025 that the contents

of the above reply are correct and true on the basis of the records of

the case as mentioned in the day-to-day affairs of the CPCB. Nothing

7

DEPONENT

has been concealed therefrom or mis- stated.

anfa<y vt / Aditya Sharma
A - [Scientist "E”
y=i=or

iy srErsSroT =k
ntral Pollutlo ntrol Board
e i Somora. s oo
WoEnvt.Fomct&Ci Change, Govt. of india
o=, R

/ Delhi-110032

ESTED

NOT BLIC, DELHI
VT, OF INDIA

| | WAY 2005

Parlvesh Bhawan ast un Nagar
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NATIONALAMBIENTAIR QUALITY STANDARDS
CENTRAL POLLUTION CONTROL BOARD

NOTIFICATION

New Delhi, the 18th November, 2009

No. B-290162090/PCI-L—In exercise of the powers coriferred by Sub-section (2) (h) of
section 16 of the Air’ (Prevention and Control of Pollution) Act, 1981 (Act No.14 of 1981),
and in supersession of the Notification No(s). S.0. 384(E), dated 11® April, 1994 and S.O.
935(E), dated 14™ October,” 1998, the Central Pollution Control Board hereby notify the
National Ambient Air Quality Standards with immediate effect, namely:-

NATIONAL AMBIENT AIR QUALITY STANDARDS

S. Pollutant Time Weighted Concentration in Ambient Air
No. Average -
Industrial, Ecologically Methods of Measurement
Residential, Rural | Sensitive Area
and Other Area (notified by
Central
Government)
(1) 2) (3) (O) ©) (6)
1 | Sulphur Dioxide Annual* 50 20 - Improved West and
(S0,), pg/m* Gaeke
24 hours** 80 80 -Ultraviolet fluorescence
2 | Nitrogen Dioxide | Annual* 40 30 - Modified Jacob &
(NO,), pg/m’ s Hochheiser (Na-
24 hours** 80 80 Arsenite)
- Chemiluminescence
3 | Particulate Matter | Annual* 60 60 - Gravimetric
(size less than - TOEM
10pum) or PMq 24 hours** 100 100 - Beta attenuation
E {m.“
4 | Particulate Matter | Annual* 40 40 = Gravimetric
(size less than ) - TOEM
2.5um) or PM; ¢ 24 hours** 60 60 - Beta attenuation
ug/m’
§ | Ozone (Oy) 8 hours** 100 100 - UV photometric
pg/m’ - Chemilminescence
| hour** 180 180 - Chemical Method
6 | Lead (Pb) Annual* 0.50 0.50 - AAS /ICP method after
pg/m’ sampling on EPM 2000
24 hours** 1.0 1.0 or equivalent filter paper
- ED-XRF using Teflon
filter
7 | Carbon 8 hours** v 02 02 - Non Dispersive [nfra
“ | Monoxide (CO) Red (NDIR)
mg/m 1 hour** 04 04 spectroscopy
8 | Ammonia (NH;) Annual* 100 100 ~Chemiluminescence
'm’ 24 hours** 400 400 -Indophenol blue method

11
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4 THE GAZETTE OF INDIA : EXTRAORDINARY [Pagr I11—Sec. 4]
(1) (2) ) ) (5) (©6)
- Gas chromatography
9 Bcnzfne (CeHy) Annual* 05 05 based continuous
ng/m’ analyzer
- Adsorption and
Desorption followed by
GC analysis
10 | Benzo(o)Pyrene - Solveént extraction
(BaP) - particulate | Annual* 01 01 followed by HPLC/GC
phase only, ng/m’ analysis
= AAS /ICP method after
11 | Arsenic (As), Annual* 06 06 sampling on EPM 2000
ng/m’ or equivalent filter paper
- AAS /ICP method after
12 | Nickel (Ni), ng/m® | Annual® 20 20 sampling on EPM 2000
or equivalent filter paper

*  Annual arithmetic mean of minimum 104 measurements in a year at a particular site taken
twice a week 24 hourly at uniform intervals.

** 24 hourly or 08 hourly or 01 hourly monitored values, as applicable, shall be complied with
98% of the tinie in a year. 2% of the time, they may exceed the limits but not on two

consecutive days of monitoring.

Note. — Whenever and wherever monitoring results on two consecutive days of monitoring exceed
the limits specified above for the respective category, it shall be considered adequate reason to
institute regular or continuous monitoring and further investigation.

SANT PRASAD GAUTAM, Chairman

[ ADVT-IIV4/184/09/Exty.)

Note:  The notifications on National Ambient Air Quality Standards were pub!ishet! by the Central
Pollution Control Board in the Gazette of India, Extraordinar)",l vide notification No(s). S.0.
384(E), dated 1 1" April, 1994 and S.0. 935(E), dated 14™ October, 1998.

Printed by the Manager, Government of India Press, Ring Road, Mayapuri, New Delhi-110064

and Published by the Controller of Publications, Delhi-110054.
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